
1943 Oral Answers [ 16 DEC. 1952 to Questions 1944 
THE DEPUTY MINISTER FOR 

LABOUR (SHRI ABID ALI) : (a) to (d). 
The information is being collected. I may 
add that recognition of Unions is at 
present not subject to statutory regulation. 

 

MANAGEMENT   OF HYDERABAD   GOLD 
MINES 

♦264. DR. R. B. GOUR : Will the 
Minister for LABOUR be pleased to state : 

(a) whether the management of the 
Hyderabad Gold Mines had recently 
closed the mines ; 

(b) if so, how long this closure did last 
; 

(c) whether all the employees have 
been taken back to work on the reopening 
of the mines ; 

(d) whether any employees were 
refused to be taken back to work ; if so, 
why ; and 

(e) whether Government propose to 
secure to the employees compensation for 
the loss they incurred on account of this 
closure and the reinstatement of those who 
have not yet been taken back ? 

THE DEPUTY MINISTER FOR 
LABOUR (SHRI ABID ALI) : (a) and (6). 
There was a lockout from the 15th 
October to the nth November 1952. 

(c) and (d). Information is being 
collected. 

(e) The matter will be considered on 
receipt of the information called for. 

DR. R. B. GOUR : May I know whether 
any memorandum has been sent to the 
hon. Minister ? Does he   know  about   it 
? 

SHRI  ABID ALI :    No,  Sir. 

MR. CHAIRMAN : He has got a  copy  
of it. 
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SHRI   ABID   ALI :   But   not   the 
acknowledgment. 

DR. R. B. GOUR : I will have to 
produce the Registration    Certificate. 

MR.   CHAIRMAN :   Any   other 
questions   on   262,   263   and   264 ? 

DR. R. B. GOUR : Is the hon. Minister 
aware that the Government of India has 
already got a scheme of housing for gold 
mines and that the Government of 
Hyderabad has got an alternative scheme 
and that both the  schemes  are  not   
implemented ? 

SHRI V. V. GIRI : It does not apply to 
these gold mines. It applies only   to   
coal   mines. 

DR. R. B. GOUR : Is the hon. Minister 
aware that the Finance Minister of 
Hyderabad, who is also the Chairman of 
the Board of Directors concurrently 
because the Government of Hyderabad 
possesses 80 per cent. of the shares of 
these mines, visited the. mines and has 
already agreed that the housing condition 
is very bad and that suitable houses must 
be supplied ? 

SHRI V. V. GIRI : I take the 
information from the hon.    Member. 

DR. R. B. GOUR : Sir, this is a Central 
subject—labour relations—and how is it 
that the hon. Minister says that he has got 
no information on this subject ? 

SHRI V. V. GIRI : So far as the gold 
mines are concerned, it does not come 
under this and so far as the coal mines are 
concerned, we are dealing   with   them   
as   regards   housing. 

SHRI H. P. SAKSENA : With regard to 
Question No. 264, I would like the hon. 
Minister to let us know if they are 
contemplating to find a diviner of gold 
like the diviner of pani in   Rajasthan ? 

SHRI   V.   V.   GIRI :   No,   Sir. 

DR. R. B. GOUR : Does the Go-
vernment know that 51 workers had 


